BEFORE THE CENTRAL ADMINISTRATIVE TRIBUNAL
BOMBAY BENCH , BOMBAY

0ANO, 837/93

Shri Atmaram Bapurao Bhojane e Applicant
TER
Union of India & Anr. Wee Respondents

CORAM: Hon'ble Vice Chairman Shri Justics M.SDashpande
Hon'ble Member (R) Ms% Usha Savara

Appearance

Shri P.M.Pradhan
Advocate
for the Applicant

Shri M.l.Sethna
ARdvocate
for the Respondents

ORAL JUDGEMENT Dated: 20.8.1993
{PER: M.S.Dashpands, Vice Chairman)

Heard Shri P.M.Pradhan for the applicant, The
only direction that we need make is that the respondants
should complete the enquiry against the applicant as
early as possible and preferably uwithin a monthy With
this direction the OA, is disposed of,
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